
GOVERNMENT OF iNDiA 
, .. .MINISTRY_OF DEFENCE 

ARMED FORCES' TR:BlLNAL, PRrNCi~AL BENCH 

West Block-VIII 
R.K. Puram, Sector-I 
New Delhi - 110 066 

F. N9. 7(27)/2015/AFT/PB/Adm-11
.' Dated: 23rd Nov 20'17 

Applications are ill\yited for filling up of the post of Regislrar ill the Armed Forces Tribunal, 
Regional Bench, Srinagar (temporarily to Furrclioll at Jammu)' on deputation basis initially for a period 
of one year e~telldable upto three years or 011 ~'ploYl1le~.$'~cL~asl.i for. a period of one 
year, from sldltable cal1didates wl-Io fulfill the follo\J\flng eligibility condltlons:­

Name of 
the Post 

Registrar 

(General 
Central 
Service 
Group 'A' 
Gazetted, 
Non­
Ministerial) 

No. of Pay scale (Rs.) 
Post 

01 New pay scale pay 
matrix civilian 
employees level- '13 

i or equivalent pay 
, level 

(Pay Band 4). 
Rs.37400 - 67000 
+ Grade Pay 

Rs. 8700/- (pre­

revised) 


for Deputation: 

Officers of Central Government or Slate 
Government 01- Supreme COLlli or High Cour-ls or 
tJistrict Courl or Statutory/AutonomoL's bor:liAR 
l1aving pensionary benefits or Judge Advocate 
General BI-anch of Army, Navy & Air Force and 
other similar institutions. 

(8) (I) holding analogous post on regUlar 
basis, in tile parent cadre or Depaliment. 

(ii) five years mgular service"in tile parent 
Cadre or DepAliment in the Level-12 as per 
the iii cpe Pay Matrix or equivalellt in 
Pay BaFlc.1-3 of Rs. 15600-39'100 witll 
Grade pay Rs. 7600 (pre- revised). 

holdillg dp.gree in lAW frol"P a recogllisecl 
University with rive years regular service. 

Offlcers willi simjl;:Jr qualifications and eligibility i 

.._~s fOI- clefl.l:!.t.?jioll.:.... -.J 
~---------~------.----------------~ 

2. The pay of the officer selected Oil clepulalion basis will be governed by DoP8,T O.M. No 
6/8/2009-Estt(Pay-ll) dated 17.06.2010, as amenclecl from time to lime. 

3. The maximum age limit for appointment on cleputation shall be 56 years 8S on tile closing date 
for receipt of applications. 

4. Tile maximum age limit for tile re-el11ploylnellt on contract basis is 6/~ years. The pay of tile 
officer on re-employment 011 contract basis will IJP. fixed as per DoP8,T OM [\10. 3/3/2016-Estl (Pay .. ll) 
dated 1.5.2017. 

. . . ... '21­
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The departmental officers in the feeder grade who are in direct line of promotion shall not be 
: eligible for consideration for appointment on cieputation. Similarly, a deputaticnist in the Armecl 
Forces Tribunal shall not be eligible for consideration for appointments by promotion channel. 

6. The period' of deputation including the period of deputation in another ex-cadre post held 
immediately preceding this appointment in the same or other Government Organization or 
d.epartment shall not ordinarily exceed three years, 

7. The application (s) in the prescribed Performa (AnneXure~l) of the eligible officer(s) ~ho can be 
spared in the event of their selection may be forwarded to the Principal Registrar, Armed Forces 
Tribunal, Principal Bench, West Block-VIII, Sector-'J, RI< Puram, New Delhi by tile Departmenls 
latest~th. February, 2016 (Frida'll along with plloto copies of the Annual Confidential 
Reports/Performance Appraisal for the last fille years of lhe candidates along with Vigilance 
Clearance Certificate. 

8. The applicant (s) interested in applying, for the post of Registrar on re-employment on contract 
basis may send their application (s) directly to the Principal Registrar, Armed Forces Tribunal, 
Principal Bench, West Block-VIII, Sector-1, RK Puram, New Delhi - 110 066 by the aforesaid date 
along with all the relevant documents like PPO, Dale of Birth Certificate, LLB Certificate, and 
Experience Certificate etc, 

9. The applications received without supporting documents, pllotograph, unsigned and 
incomplete in any mann.er, shaH be summarilY I ejected. 

~~--
(G P Mogha) 

Principal Registrar 


Enclosure: Annexure-1 


Distribution :­

1. 	 Secretary General, Supreme Court of India 
2. 	 Registrar General, Hjgh COUli of Jammu & I<ashmir/Higll Court of Punjab 8, Haryana 


Cflandigarh/High COUli of Himachal Pradesh, Shimla 

3. 	 PrinCipal Registrar, Central Administrative Tribunal, New Delhi. . 
4. 	 MoD, AFT Cell, New Delhi. 
5. 	 JAG Branch Army/Navy/Air Force, New Delhi 
6. 	 AFT, Principal Bench, New Delhi - Website. "..­
7. 	 Guard File. . 
8. 	 Registrar, - Fo!" inforn lalion and with the request for circulation to all 

Armed Forces Tribunal, concerned locally from their end with advice that 8IJpiicalions 
Srinagar (at Jammu) may be forwarded by such local officers directly to AFT, 

Pri,~cip81 Bench, New Delhi by due elate. 
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APPliCATION FOR THE PO{?T OF REGISTRAR, 

ARMED FORCES TRIBUNAL, REGIONAL BENCH 1 SRINAGAR (AT JAMMU} 


ON DEPUTATION/ON RE-EMPLOYMENT ON CONTRACT BAS!S 


~+-=N_a__ln~e_(~in__Ca_I_Ji_ta_'_I_e_tt_e_rs__)_________1---..------------------------------~_______,_I 

I :---1-,"'=O-a--:-te"'-'o-=f-=Ro-e-=ti-rem ent--------~ ---­ ----------­

f---------_.-----------­
6. Date of Bilih 

7-.-Age ason last£late orreceiPiRf---­
_~plication . 

8, Present Pay Scale or Last Pay-­
Scale (in case of Retirees) , 

Present or last designation. ~esTgnatiO/l -;----:--------- ­
Ministry/depaliment and date of Ministry/depaliment : 
appointment (OOA) to the grade 00/\ to tile Gl'ade : 

9. 

1D. Post held substantively and date 
of regular appointment in that pay 
Band/Grade pay 

11. Educational/Professional QUalificatiolils : 

Ser 
No 

.' 

Subject 
tai{8n 

.............2/­

I 



-----

I 

, ." 

. 12, Training/I!:JCperience, if any: 

2 

Name of the Post h lid F To Nature of Scale of pay 
Employer/Organisation duties and last 

salary 
drawn 

.0 
" 

j-----­ -

-~ - t ­ -­

e~erience 

13'=follY otll~r special qualification or----------..----- ­

'14, Date of return from the last deputation, 

15. Residential Address 

16. Contact 

1 Any other 

--------~~ 

__ ---------1-------------------------;
allY 

and E-mail 

Declaration 

I hereby declare tllat all statement made in this application are true, compleie and correct to the 
best of my knowledge and belief. I understand tllat in tile event of any information being founci 
suppressed/false or incorrect or ineligibility being detected before or after the appointment, my 
candidature/appointment is liable to be cancelled_ 

Place 
(Signature of the candidate) 


Dated 

(Unsigned application will be rejected) 

;' 

I ' 



